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Deletion of Property Right as Funda-
mental Right

1170. SHRI F. H. MOHSIN: Will the 
Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state:

(a) whether the Janata Party in its 
‘economic charter* had called for the 
deletion of property right as a fun-
damental right;

(b) whether Government propose 
to bring the constitutional amend-
ment to fulfil the assurance; and

(c) if so, when?

THE) MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
SHANTI BHUSHAN): (a) Yes, Sir.

(b) and (c). As the Honourable 
Member is aware, the Government has 
already indicated its intention to bring 
forward a comprehensive Constitution 
Amendment Bill as soon as possible. 
All the provisions of the Constitution 
would, therefore, have to be examin-
ed for this purpose. While undertak-
ing this exercise, the deletion of the 
right to property as a fundamental 
right will also be taken into considera-
tion.
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E.M.U. Suburban Service in Burdwan- 
Asansol Section

1173. SHRI ROBIN SEN: Will the
Minister of RAILWAYS be pleased to 
state:

(a) whether Government have taken 
a decision on the longstanding demand 
for providing EMU suburban service 
in the Burdwan-Asansol section; and

(b) if so, the salient features there-
of?

THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE):
(a) There is no plan for the provision 
of EMU service on Burdwan-Asansol
section.

(b) Does not arise.

Purchase of Cranes by the Oil and 
Natural Gas Commission

1174. SHRI MADHU LIMA YE: Will 
the Minister of PETROLEUM AND 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) whether the Minister has since 
placed all the facts about the supply 
of cranes to the Oil and Natural Gas




